LOK SABHA DEBATES

LOK SABHA

Monday, March 9, 1981/Phaiguna 18,
1902 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

MR. SPEAKER: Shri Swami, . .
Shri K. A. Swami....

DR. SUBRAMANIAM SWAMY:
Can I substitute for him, Sir.

MR. SPEAKER: I shall simply say
Shri Swami: then there will be two.

Shri Krishna Pratap Singh.
Time Capsule

*269. SHRI KRISHNA PRATAP
SINGH;

SHR] BHEEKHABHATIL:
Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased
to gstate-

(a) whether it jg a fact that the
time capsule embedded by the then
Government in 1973 and dug open by
the Janata Government is proposed to
be buried again; and

(b) if so, when and if not, the
reasons therefor?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S, B. CHAVAN): (a) No, Sir.

(b) The Time Capsule was embedd.
ed in commemoration of the Silver
Jubilee of India’s Independence in
August, 1978. The subsequent con-

_ troversy over the contents of the Time
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Capsule which prompted the previoug
Government to dig open the same
prematurely was proved baseless, The
entire thing hag lost the grace and
relevance. It will be advisable to let
the matter rest,
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W I § A aew Ry w g, 9
FTHY ATE-ANT FI TG I F AT @Y
v ar | ¥ ag A Sgar g 6
97 Tel, "I THY 9aT F AWEAW
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MR. SPEAKER: You are imparting
information to him.

ot gou wam fag c Hyw qw
T@IE | AT st Agar g i+ 20 F1er-
T # W O q19 fady 98 T
A FgH AT QiHF ¥ frar ar,
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SHRI S8, B. CHAVAN: The reply to
part (b) is absolutely clear—that it
hag been proved baseless, . . . (Inter-
Tuptions) :
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TRy ¥ wq T ANfe g1 W |y
AT H T & T I FT ARAT WA
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w7 oY e Wegra @, W@ HAT AR
39 FY WY qreY a7 frarg w4 ?

SHRI S. B. CHAVAN; The Time
Capsule wag embeddeq incommemora-
tion of the Silver Jubilee of India’s
Independence. Government has now
taken the decision ag it hag been given
in part (b) of my reply,

MR. SPEAKER: Shri Bheekhabhai,
Not here. Dr. Swamy,

DR, SUBRAMANIAM SWAMY:
Sir, L am grateful to the hon. Member,
Shri Krishna Pratap Singh for bring-
ing me in. I did raise a Short Notice
Question on the 28th June 1977 on the
basis of which the Time Capsule was
dug out. Now, the Minister, in his
reply, stateq that thig ig all baseless.
I do not know what was baseless—
whether it was the document inside
the capsule or my charge which was
baseless. Therefore, before asking
the question, I went to the Library
and 1 got hold of the papers laid on
the Table by the Education Minister
the 10,000 word description of ‘India
since 1947 which I have copied. Any-
®ody in the Library can gee this. Is
it a fact that in this description of
‘India since 1947’ only the historical
narrative is given in the time capsule?
Everything else such as Vijayanta
tank, copper plates and other things
are not very ijmportant. What is
important to me is the 10,000 word
historical account which is there in
the Time Capsule a copy of which hag
been placed in the Library. I am
asking in view of what the hon.
Minister sajd whether it ig a fact that
there are only seven mameg in the
entire Context of which four are
Indians and three are foreigners. Is
it a fact that only four Indians are
mentioned in the historical context,
that js, Mahatma Gandhi, Pandit
Nehru Sardar Patel and Shrimati
Indirng Gandhi? There i3 no mention
of Subhash Chandra Bose; no =nention
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of Rajaji or no mention of any other
person in the freedom movement All
the three foreigners names have been
mentioned—Mr, Dikor, Mr, Graham
and Mr. McNaughton—who had 'no
historical contributions to make to
India. I do not know whether he has
seen the ten thousand word historica)
account himself, I want to know
whether the historica] analysis is
defective on this ground. '

SHR1 S. B, CHAVAN: Sir, by the
first part of the question of the hon.
Member, he wants me to tell the

House what has been proved baseless

I have made it absolutely clear that
the charges which Dr. Swamy has
levelled in the House have been
proved baseless,

DR. SUBRAMANIAM SWAMY:
There are 7 names there.

SHRI S, B. CHAVAN: As regards
the subsequent part of the question
even my predecessor, Shri Nurul
Hagan, had also made it absolutely
clear that this 10,000 word historical
description had to be read in totality
with the calendar of events, You

cannot read it jn isolation. Tf you will

read these two thingg together, then
what the hon. Member has gaid herc
is not correct.

DR, SUBRAMANIAM SWAMY:
You must protect me, I want to know
whether the historica] facts gre dis-
torteg versions. He should have read
the historical facts himself, Why
should we reag the calendar of events?
I would like to know why the name
of Subhashh Chandra Bose is not
mentioned. He was a historical per-
sonality. His contribution should
have been recorded.

PROF. MADHU DANDAVATE:
Through you, I would like to ask a
question from the Minister since he
has stated that the controversy has
been proveg to be baseless. 1 shall
ask a sharp and pointed question on
the basis of the report that wag tabled
before the House—in the last Lok
Sabha, on 10th April. I would ask ¢

+
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specific question I will not repeat
what Dr. Swamy had said—whether
‘the Father of the Nation referred
to only once whether there is mno
reference to Jallienwalla Bagh; mo
reference to Azad Hind Fauj. Is it
true that even the sacrifice of Shri Laj
Bahadur Shastri has not been men-
tioaed? While discussing the Consti-
tution, ig it true that no reference to
its federal gtructure is wmade? Mr.
Speaker, Sir, you come from Punjab
and you will be surprised and shockeg
‘to know that the Bhakra and Beas
‘Dams have been described as the joint
projezts of Gujarat, Haryana and
Punjab. Whereas the jmperial Bank
was nationalised in 1945, is it true that
tho Time Capsule says that it was
nationalised in 19497 If these histori-
cal facts were left in the Time Capsule
fer posterity then our history would
have distorted. You have taken a
proper, right, decision not to bury the
capsule again,

SHRI S. B. CHAVAN: About the
mnames which the hon. Member was
pleasad to mention here, the calendar
-of events are to be read together. Lal
Bahadur Shastri’s name has been
mentioned thrice giving different
events connecteq with hig name, Dr.
Rajendra Prasad’s name has been
mentioned three to four time, Dr.
‘Zakir Hussain’s name hag also been
mentioned. In 1863 Bhmrat Ratna for
Dr. Zakir Hussain; in 1967 Zakir
‘Hussain elected President and in 1969
death of the President, Dr Zakir
"Hussain.

PROF, MADHU DANDAVATE: Sir,
1 referreq to Azag Hind Fauj.

SHRI S. B, CHAVAN: About
‘Gandhiji hon. Member is quite aware
of the fact that there is a Gandhi
capsule which is already there so in
this entire thing only a brief reference
has been made.

PROF. MADHU DANDAVATE: Sir,
1 asked a pointed question in respect
of the joint project in which Gujarat
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is shown for Bhakre and Beas. He
has not replied to that. I asked about
INA. 1 asked about Imperial Bank
which has been shown to be nationa-
lised in 1945 whereas it weas nationa-
lised in 1955. Are these wrong pieces
of information given there for poste-
rity?

SHRI S- B. CHAVAN: Government
doeg admit that there are gome factual
inaccuracies. It will have to be
corrected and we propose to do it
through the same Indien Council of
Historica] Research Institute, Ags for
the reference which hon. Shrj Danda-
vate is making here that certain things
have not been specially mentioned I
do not think that Government can
agree with it except ta say that there
are the factual inaccuracies,

PROF. MADHU DANDAVATE: Sir,
what has he to gay about the wrong
information that is given. If they are
to be corrected only because we took
out the Time Capsule then gur taking
out the Time Capsule was correct.

SHRI S. B, CHAVAN: Sir, those
inaccuracies were also mentioned by
my predecesors as well as they said that
some inaccurate statements had been
made and there might be typographi-
ca) errorg also.

! af IW wE o werw S,
& wradty wely ot ¥ a2 wgw F AT
AreT wrgar § 5oz 1w o Wy
g ¥ feqar woar @« gur oqar
I HT FZIANT AT AT gEAanT X F
ag ot st wvgar § B R ey
& Zwr & @t o fear, weaETE
Y, FT LI I & faars w8 Ffrer
Ty FT A @G AT Al 7

Irrigation Projects from Kerala
awaiting Clearance

*270. SHRI V, S, VIJAYARAGHA-
VAN: Will the Minister of IRRIGA-
TION be pleased to lay a statement
showing:





